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Title : Motion for consideration of the Crop Insurance Bill, 2005.

SHRI IQBAL AHMED SARADGI (GULBARGA): Sir, I beg to move:

“That the Bill to provide for insurance of crops and for matters connected therewith, be taken into
consideration.”

Sir, I had introduced this Bill in March, 2005. The object of introducing this Bill is that the farmers always
suffer heavily due to floods, cyclones, droughts, rains etc.

16.09 hrs. (Shri Mohan Singh in the Chair)

Sometimes, the farmers suffer because of heavy rains, sometimes because of no rains, sometimes because
of cyclones and sometimes because of the droughts. Sometimes, the farmers are being victimised because of the
policy of globalisation and sometimes, they are being victimised because of the fluctuation of rates of their produce
in the market because they are not being given the support prices.

Moreover, many a time the farmers are the victims of the weather also. I am saying this because weather
plays a very important role in the crop loss or crop damage, etc. Therefore, the object for my introducing this Bill
is because of the frequent loss of crops suffered by the farmers. This has rendered them helpless, and has even
forced them to commit suicide in many of the States. This is not a matter, which is being discussed for the first
time as it has been taken up in this august House and in the Assemblies many times. It has also been discussed in
other forums, and through other media. As a result of loss of crop, the farmers are not in a position to repay the

loans taken from the moneylenders. Therefore, weather plays a very important role in addition to other reasons.

I do not think that there is any mechanism to settle the claims. The claims are being settled on the basis of
rainfall. Furthermore, as a result of uncertainty in weather, nearly 70 per cent of the crop production in India is

subject to the timely arrival of monsoon.

Crop insurance has been given through many public sector insurance companies for decades now. However,
the farmers were unable to make the best use of these schemes. Though many schemes have been introduced, yet
benefits and results in the interest of the farmers were not worked out in it. The results were not satisfactory for it
as there was not enough data to verify the settled claims efficiently. One of the reasons for it is that the public
sector insurance companies look at crop insurance as a liability, and not as a business opportunity. Therefore, many
of the crop insurance companies feel that this is a liability, and they are not coming forward to help the farmers
when we compare with other insurance sectors. This is basically as a result of their feeling it as a liability. They
feel that there is a risk to the insurance companies rather than to the farmers. This is the viewpoint being made for

the last couple of decades.



In the State of Karnataka, the claim petitions are being settled based on the average rainfall of the last five
years, and the average yield of the crop is calculated by taking panchayat as the unit. Therefore, assessing and
coming to a conclusion for assessing the crop loss will take nearly two years or three years. Meanwhile, the
farmers are not helped in time, and the losses are also not compensated in time neither by the insurance companies
nor by the State Government or any other agencies. This is the problem being faced by the farmers as a result of

the uncertainty of weather in our country.

I would like to suggest that there should be some comprehensive policy or some mechanism, and the loss or
risk to the farmers should be decided on the basis of the rainfall. If there is a shortfall in rainfall, then records are
available with the Department to know the amount of shortfall of rainfall in a particular area. I would like to
suggest that shortfall in rainfall or heavy rainfall should be made the basis for settling the claims of the petitioners
in time instead of having a lengthy process to decide on it by connecting many factors involved. This would allow
the farmers to be helped in time.

Though there is a policy in Karnataka, the innocent farmers are not enrolling themselves for claiming the
insurance amount. What I would like to suggest is that the insurance process should be taken up by the State
Government through the Cooperative Department or whatever is the Department concerned because the farmers
are innocent people. Eighty per cent of our population consists of farmers, and they are illiterates. Even though
benefits are there to claim, that is, the insurance benefit for crop losses or the risk involved, they are not aware of
the schemes, and they are not aware of the procedure laid down by the State Government or the insurance
companies. They are not enrolling themselves for claiming the insurance amount, whenever there were crop losses.
Therefore, I would like to suggest that the State Government or the Central Government should have a mechanism
to enroll the farmers and to enable them to claim the insurance amount, whenever the crops in their respective

areas suffer losses.

The second point is, our hon. Minister of Agriculture, who is a champion of the farmers or the

agriculturists, while announcing the formulation of a new agricultural insurance scheme said in Parliament:

“This new Scheme is neither first of its kind nor will it be the last. More than half-a-dozen farm
insurance schemes have been tried out in the past two-and-a-half decades, but not one has worked.”

This is an admitted fact or what was expressed by our hon. Minister of Agriculture while announcing the

formulation of the new agricultural insurance scheme.

“Though many insurance policies have been introduced or announced, not a single insurance policy
has worked out successfully in the larger interest of the farmers. So, unsuccessive insurance models
proved to be unsustainable because they were neither economically viable nor suited to cover the
vagaries that beset the crops of the farmers.

The implementing insurance companies have invariably ended up paying compensation several
times the premium collected. The existing national agricultural insurance scheme, which is now
sought to be replaced with a fresh look, has had to cope with claims of over Rs. 5,730 crore, more
than three times the premium income of Rs. 1,700 crore.”

The insurance companies or the agencies are considering it as risky because there is no balance between the
premium amount and the compensation to be paid. Therefore, the parallel form of income insurance scheme aimed
at covering the risk ranging from a drop in yield to poor prices tried out on a pilot basis in respect of a few crops
has also not worked out. This is why the insurance companies feel that insurance business in farming sector is very

risky, as far as the insurance companies are concerned. They think that it is a liability, and they are not taking it as



business, which is not the case in respect of other fields. Therefore, what is required to be done is to make the
insurance companies or the public undertaking concerned to come to the help of the farmers, whenever there is a

risk involved.

Sometimes, excess crop is also a problem because then the State Government, the cooperative sector, or the
Central Government do not come to their help by fixing the minimum support price. Thus, lesser crop yield or
excess crop yield is also a problem being faced by the farmers. In such cases, there should be a comprehensive

mechanism whereby farmers would get insurance.

My intention behind moving this Bill is to safeguard the interests of farmers. Globalisation has affected the
lives of farmers to a great extent. The old methods of cultivation by farmers in the country would result in
increased cost of production when compared to the practices followed in other countries. Cost of production is very
less in other countries while it is very high in our country. When they come with their crops into our markets,
nobody would come forward to help our farmers with supporting prices. This is the problem faced by the rural

farmers.

I would request the Government to pay serious attention to the problems being faced by farmers of the
country. The Government should formulate a clear-cut and transparent policy in this regard in consultation with the
State Governments, the public insurance companies, and the concerned authorities so that we can have a

comprehensive scheme for insurance of crops in order to support our farmers.

I would like to suggest that many of the schemes have not worked successfully in our country while similar
schemes have been successfully implemented in some other countries. We must find out the factors because of
which crop insurance schemes have been successfully implemented in other countries and our existing policy has
to be modified keeping in view the experience of those countries. This is the need of the hour. Methods adopted in
other countries for successful implementation of agricultural insurance schemes should be taken into consideration

to suitably modify our present policy and to incorporate such provision in our insurance policies.

The Government had appointed a Joint Group to look into the past experience and to suggest improvements
to be incorporated in the new insurance policy. Moreover, it has also proposed to cover pre-sowing risk and post-
harvest losses also. As I have already said, agriculture in the country depends largely on the arrival of monsoon.
There is a time gap between pre-sowing and post-harvest periods. In that two-three month period, Government
should have some system to assess the losses and the risk of farmers. If that is done, calculation can be made in

time and some insurance money can be meted out to farmers by way of some other policy.

My aim to introduce this Bill is to see that farmer should be provided permanent measures to meet the
situation when his crop fails. That is why I have mentioned in clause 3 of the proposed Bill that: “The Central
Government shall formulate a scheme providing for insurance of crops and excess of crops throughout the

country.”

In clause of the Bill, I have proposed that the premium in respect of the insurance shall be borne by the

Central Government and the State Government in such proportions as may be prescribed.

In clause 6, I have proposed that it shall be the duty of the Central Government to pay insurance amount to
the farmers for the loss of crop suffered by them due to any natural calamities or excessive crops where the return

is less.



In clause 7, I have proposed that the insurance amount shall be paid within two months after the full
assessment of loss suffered by the farmers is made by a Committee of Experts to be constituted by the Central

Government.

The claims are lying unsettled for years together, and they cannot be settled within two-three months. It
will take one year to get settled. So, I have proposed two-three clauses to settle the claims in time.

This is a very important matter pertaining to the farmers. Therefore, I bring forth the attention of the hon.
Members of this august House to make valuable suggestions in this regard to help the farmers whenever they
meet the natural calamities, viz., floods, cyclones, etc. So, concrete suggestions should be made, and I would again
request the august House to make sure that valuable and concrete suggestions are made to this Bill.
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happen to the country? How much of migration will be there? And if they come to slums, then crime will
increase. The intensity of crime will definitely increase.
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DI FATHY TG TSl 8l 9 SADI A d® o H WA Hd 6, MY 3TNG Bl q/d a1 ors arfurg|  gaforg o d=mea @t
3R A ITHT T 3G B AV 6 A wadt el a8 & 8, I arEr 8, 91 98 Jeoll 8], 918 98 Pil 31 Scled Had
R EaIR ERFN Nead A8, TR eI A gl @ IR BaRF IS I cghh &, IR WY@ I e gh &
iR s & anft Ay e @8 ® A 5 & wud & 91 € &R amen & € 5 arf gl ok arf w8 Skt 71 O fRufa #
g @ B T B 9N 8, SAfeTY SUET STING B 1Tl 8 HU @ Byl d91d g, 91 910 8 Wel @ B anit g 4
Teofl B BEe B &, S Bl o e § R BEel e B Wt €1 gt s ff SERw g aifRy | fher areet A
IR T AR R UQT B &1 P AT B A qA6T R oy HAO & Wi oaN 39 A’ W aid oA @y fe
D! B D JHE BT YA Dy WBR 981 o, o 6 fram 59 fam Rt @ fea 99|

IS ARI-A TS qS fagaa exit € 6 fpam 7 wwa da1 e & ofR wae agd ot g, offs Si@ @@ AR A
T, A WRBR IHD! DA o B g ot &R A gou FuRer 7€ Sft, @ WS r g8 & snefoai & g™ fhar S 2l
g8l @ 79 A O WAGER &, T AT T F SAD B B WA & 3R fHaml B ST Bae @1 St qou 78 frer uranl
T8 TOGY H HOd P 9941 € R TUA AP B A qeu fuiRe g 21 o fEfn vua a1 ww il R @l o g iR
I WG #, S o R gdr 8, SU AR R 98 Bad I d9d &, forad e B 11 wrer T8 e ol s 7
AqHT HT 7R St & Mg o 5 99T § ugd U & W ST PR aeg @ S @Ryl gwe oraar fhari & forg
it #arer gr1 4w, @re onfd g el & Sl &1 gou feRer @ @Ryl A uger ot asie dvA A w2 ASFA oA B
g™, f4ea I & qM 3US gRT aF BId &, 34l 89 Sl A g4 32 © [ Sioid iR Ugifera® &1 & iR e &l a1d 9d W@ g,
Fif I HUFTIT BT 9gd WX HAH & @ 2

MADAM CHAIRMAN : Please conclude now. At 5.30 p.m. we have to take up Half-an-Hour-Discussion.

PR A g 3 g oft 39 99 B FEr o1 B fFum @ fag g w RrenfeRal g, SDMs & g1 & uid # S
PTS AT T4 o1 ARY|  SThT Soldl Poldl ¥ TR o1 Iy, foTaw 78 & 59 dad ¥ SHb! hald X § Ol Sold $
Ia&] 8 Gd| SR Ble B g Sroid A, R @t & Sarea § SAa gd A

RIS, BN SR YW # oW, df <8ld ¥ 12 <, 14 S I odN 16 e db fAorell T8l Ml B & 99T § 3R
grE & 9T oFR fasrel A8 e, A1 fFuE B Aol # oia $99 Fam usd €1 S9d & Hd AfE 8 & BRI,
ITh] WS & WA A 9gd He Usdl & 3R SHD! USHaR BT A1 I Ul b1 Y¥ U1 81 et urar|  fhar ol H gadn
S @ 8l gafoy § Wed & "emw W SR oue "ed ¥ R WWaR & fad A St § oMU s 6 o arer gt § 39 R
TR 989 &I SR e I e aoie &1 anded &y, o fram ga fam R 3 PMeasy s Rafa # o 9 ik wra
&1 U W 6T ancTaTe 7 B U & 3 B 2

21 vEl & WY H geg W AHT AR A BT g AR AT A9E G Sl I8 fAd oy g I I 3R 9
3R ¥ B fHaEl B AR A ged U IR Ak DRl g

MADAM CHAIRMAN : Mr. Suravaram Sudhakar Reddy will speak next time.

SHRI SURAVARAM SUDHAKAR REDDY (NALGONDA): All right.






